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ffiAtmmamm gam j}w jCVtiOPIMRt Of Attap- 
pa*j&‘*ntt?W:rn*d 4oth e Cwtss* Gov- 

fo r «p **»vtt «nd fo r«Jum ctal 
sfajtmwdtr w A y  the WiMtfh Qh>* 
Development Programme; and

(b) if so* the Mtion taken by Gov- 
tHiMpt to improve th* living condi- 
tfeps of the people inhabiting In those 
•Mttf

!* « ' MINISTER OF STATE IN THE
car p la n n in g  <shri 

S^K A H  GHOSE): (a) Yes, Sir.
<b) Three ichem ii proposed by the 

State Government have been approved 
and sir* being Implemented.

Pending Application* for InduMal 
Licence from KcfftU

287. SHRI C. H. MOHAMED KOYA
SHRI N. SRSEfCANTAN NAIRr

Will the Minister o f INDUSTRY be 
pleased to state;

(a) Whether applications from the 
State of Kerala for grant of Industrial 
licence ate pending with the Govern- 
mnot of India; and

(b) if so, the number and the rea­
sons thereof?

THE MINISTER OP STATE IN THE 
MINISTRY OF INDUSTRY &HRI 
B. P. MAURYA): (a) and (b). Out 
of the industrial licence applications 
for Kerala received till 31-7-76, 11
applications are pending. Various 
considerations such as availability of 
infra-structure, raw materials, know­
how, demand, capacity installed etc.. 
are kept In view while taking decisions 
on industrial licence applications. 
Eveiy effect is being made to dispose 
of the pending applications as expe­
ditiously as possible.
taMe o f letters ef intent to Assam
m  SHRI BISWANARAYANT

SttA& rkl: Win the Minister of IN- 
OCWR1 be pleased to states

(*) Hie number of letters of intent 
tanpdl If A*spw by the Government 
dipfng thejast financial year; and

(b) how many of them have so far 
been implemented?

THE MINISTER OF STATE IN THE 
MISflSTRY OF INDUSTRY (SHRI 
B. P, MAURYA): (a) 10 ' letters of 
intent toere iseued under the Indust­
ries (Development and Regulation) 
Act, 1951, for location of industrial 
units fet Assam State during the last 
financial ynsr 1999>76.

(b) The initial validity period of a 
letter of intent is one year, which can 
be further extended for another one 
yeati Therefore, letters o£ intent 
issued during last financial year i »  
at various stages of implementation.

todisn Craft «  Newspooi

289. SHRI ANANTRAO PATTL: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to
state:

(a) whether he played an important 
role in getting the Indian Draft on the 
setting up of the newspooi okayed at 
the Ministerial Conference of non- 
aligned countries on news agencies 
pool;

(b) the possible difficulties in the 
creation and working of the newspooi 
and how these difficulties could he 
overcome; and

(c) whether India is prepared to 
give facilities in imparting education 
in the field of newspaper, Radio and 
Television to the member countries?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM 
BIR SINHA): (a) Minister (Infor-
formation and Broadcasting) was 
electee as the President of the Min.s- 
terial Conference of the Non-aligned 
Countries on the Press Agencies Pool 
and as such he was naturally associat­
ed actively with all the work and the 
decision of the Conference, which 
were, however, the result ot dose 
cooperation and dedication of all the 
participating delegations.




